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Crimes involving Pollee personnel. 

2283. SHRI P. J. KURIEN: Will the 
Minister of HOME AFFAIRS be 
pleased to state: 

(a) the ntnIlber of cases of crimes 
involving police personnel both of the 

State and the Central Services Oyer 
the past year, and the nature of such 
crimes; 

(b) the number of such persons sent 
up for trial; and the results thereof; 
and 

(c) whether Government propoSe to 
appoint oommhtees of experts includ-
ing SOdOWglsts and pS~'CI1010g1Sts for 
identHying the emotional problems of 
policemen which pervert them and 
suggest remedial measures? 

THE 1-UNISTER OF STATE IN THE 
MINISTRY O:F' HOME AFlfAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) and (b) The imonnation is bein~ 
collected from the State Governments, 
U. T. AdmiLllstrations and the Central 
Police Organisations and will be 
placed on the Table of the House on 
its receipt. 

(c) The Government of India had 
appointed a National Police Commis-
sion with an eminent Social Scientist, 
as one of its Members to study the 
functioning of the Police in its various 
facts. The recommendations of the 
National Poilce Commission contained 
in the fiVe reports submitted by it SO 
far are under consideration of the 
Government of India. 

Industries set-up with the Central 
Assistance in West Bengal 

2284. SHRI CHITTA MAHATA: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) the names of the industries 
which have been established with the 
Central assistance in West Bengal 
during the current year; and 

(b) if no, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) and 
(b) During the various plan periods 
Central Government bave set up a 
number of industrial undertakings in 
the State of West Bengal. A list of 
selected units operating in West Bengal 




